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Abstract of tke Proceedings 01 tke Council oj tke Governor GefJeral of Itldia, 
a,ssembledf01' the pm'pose of malci,lg LarDS and Regulatiofl8 ~' Me 

provisions of tke ..:1.ct of Pa"liament 24 ~ 25 Vic., cap. 67. 

The Oouncil met at Government House, Simla, on W eunesday, the 6th 
June, 1863. 

PRESENT: 

His Excellency thc Viceroy and Governor General of Iudia, K.G., G.lI.S.I., 

G.1'4.I.E., presiding. • 
His Excellency the Oommander.in-Ohief, G.C.B., C.I.E. 
Major the Hon'ble E. Baring, R.A, C.S.I., C.I.E. 
Lieutenant-General the Hon'ble T. F. Wilson, C.B., C.I.E. 
The Hon'ble O. P. Ilbert, C.I.E. 
The Bon'ble Sir S. O. Bayley, K.C.S.I., C.I.E. 
The Hon'ble T. O. Hope, C.S.I, C.I.E. 
The Hon'ble W. W. Hunter, LL.D., C.I.E. 
The Hon'ble J. W. Quinton. 
The Hon'ble D G. Barkley. 

P ANJ AB LOCAL SELF-GOVERNMENT BILL. 

The Hon'ble Mr. BARKLEY movecl that the Bill to make better provision 
for Local Self-Government in the Panjnh be referred to a Select Committee ~ 

sisting of Major the Hon'ble E. Baring, the Hon'ble :ilr. lIbert, the Hon'ble 
Sir S. O. Bayley, the Hon'ble Mr. Hunter, the Hon'ble l\-Ir. Quinton and the 
Mover. 

The Motion was put and agreed to. 

OENTRAL PROVINOES TENANOY BILL. 

The Hon'ble MR. lLBERT presented the fourth Report of the Select 
Oommittee on the Bill to consolidate and amend the law relating to Agricultural 
Tenancies in the Oentral Provinces. 

The Oouncil adjourned to Wedr:cschy, the 20th June, 1883. 

SIMLA; J 
The 6th June, 1883. 

D. FITZP ATRIOK, 

Secretary to the Government of India, 

Legislative Department. 




